
NA'I'IONAI, COMPANY LAW TRIBUNAL
PRINCIPAI, BENCII

NEW DEI,I{I
c.P NO. r34NDy20l3
CA NO.

CORAM: PRESENT: CI-IIEF JUSTICE M. M. KUMAR
IIon'ble President

Smt. Ina Malhotra
Hon'ble Member (J)

ATTENDANCE-CUM-ORDER SHEET'OT TIIE IIEARING OF PRINCIPAL BENCH OF THE
NATIONAI, COMPANY I,AWTRIBUNAI, ON 7.10.2016

NAMU, Ol'I'IIE COMPANY: Alpee Enterprises pvt. Ltd. & Ors.

V/s.

M/s. SAS Hospitality Pvt. Ltd.

SECI'ION Ol'TIIE COMPANIES ACT: 3971398 of the Companies Act 1956 and24ll242 of the

Companies Act 2013.
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Order

on the |ast date of hearing, one |ast oppoftunity was granted to the parties to

settle the matter amicably within a period of three weeks. It has now been reported

that no amicable settlement could be reached.

List for arguments on 09-11-2016
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